
 
 

NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

                     DAILY CAUSE LIST DATED 12.02.2024 (MONDAY) 

                                   CHENNAI BENCH (HYBRID MODE) 

                                               10:30 am 

    Click here to join VC 

In the Court of Hon’ble Mr. Justice M. Venugopal, Member (Judicial), and 

         Hon’ble Mr. Ajai Das Mehrotra, Member (Technical) 
 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1 Comp App (AT) (CH) 
(Ins) No. 54/2024 

For Stay 

IA No. 165/2024 

To dispense with 

IA No. 168/2024 
For Direction 

IA No. 166 & 

167/2024 

 

Mutiara Energy 
Holdings  

Vs 

Radhakrishnan 

Dharmarajan & 2 Ors. 

 

Mr. Avinash 
Krishnan Ravi  

 

2 Comp App (AT) (CH) 
(Ins) No. 20/2024 

 

Bharat Petroleum 
Corporation Ltd.  

Vs 

Mr. Vinod 

Balachandran- 

Liquidator of Albanna 
Engineering Pvt. Ltd. & 

Anr. 

 

Mr. Gautham 
Venkatesh 

 

3 Comp App (AT) (CH) 
(Ins) No. 23/2024 

For Condone Delay 

IA No. 83/2024 

 

Munagala Roja Harsha 
Vardhini  

Vs 

Vardhansmart Pvt. Ltd.  
 

Mr. TK Bhaskar   

4 Comp App (AT) (CH) 

No. 94/2023   

For Condone Delay  
IA No. 1376/2023   

For Exemption 

IA No. 1191/2023 

 

Tajinder Singh Bhathal 

Vs   

MRF Limited & 2 Ors. 

Mr. Agam H Maloo  

5 Comp App (AT) (CH) 

(Ins) No. 461/2023 
For Condone Delay  

IA No. 1445/2023 

For Stay  

IA No. 1444/2023 

 

State Bank of India   

Vs  
Dommeti Surya Rama 

Krishna Saibaba, 

Liquidator of Kumar 

Agencies Pvt. Ltd. & 2 

Ors. 

 

Mr. Pranava Charan  

 

 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994


 
 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

6 Comp App (AT) (CH) 

(Ins) No. 418/2023 
Urgent listing   

IA No. 1273/2023   

For Stay  

IA No. 1272/2023 

 

Asset Reconstruction 

Company (India) 
Limited   

Vs   

Regen Powertech Pvt 

Ltd & 3 Ors.  

WITH 

 

Mr. VV Sivakumar Mr. TK Bhaskar- 

R1, R2   
Mr. Pranava 

Charan- R3   

Mr. ML Ganesh- 

R4 

7 Comp App (AT) (CH) 
(Ins) No. 442/2023 

Urgent listing   

IA No. 1366/2023  

For Stay   

IA No. 1365/2023 
 

Asset Reconstruction 
Company (India) Ltd.  

Vs   

Regen Powertech Pvt 

Ltd & Anr. 

Mr. VV Sivakumar Mr. TK Bhaskar- 
R1, R2 

8 Comp App (AT) (CH) 

No. 4/2024  

Interim Relief  

IA No. 74/2024  

For Exemption  

IA No. 75 & 76/2024 
Additional docs. 

IA No. 169/2024 

Rai Bahadur Shree 

Ram and Company Pvt. 

Ltd. & 2 Ors.  

Vs 

Facor Alloys Ltd. & 15 

Ors. 

Mr. Anirudh 

Wadhwa 

 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 
9 IA No. 23/2024 

For Stay 

in 
Comp App (AT) (CH) 

(Ins) No. 8/2024   

To dispense with  

IA No. 24/2024 

E.M Najeeb Ellias 

Mohammed, Promoter 

of Air Travel 
Enterprises India Ltd.  

Vs  

Union Bank of India 

Ltd. 

Ms. Narmada 

Sampath  
Mr. Varun 

Srinivasan 

10 Comp App (AT) (CH) 

(Ins) No. 277/2023  
For Stay   

IA No. 851/2023 

Canara Bank   

Vs   
Mr. S. Rajendran, 

Liquidator of M/s Cape 

Engineers Pvt. Ltd. 

Mr. ML Ganesh   Ms. Elamathi 

 

For Directions 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

11 TA (AT) No. 262/2021  

(CA (AT) No. 01/2020) 

Adita Bio Sys Private 

Limited & 3 Ors   
Vs  

Suhas Yeled 

Sharanabasappa & 

Anr. 

 

Mr. Shivam Narang Mr. Saji P John- 

R1 



 
 

12 TA (AT) No. 272/2021  

(CA (AT) No. 47/2020) 

Anitha Rayapati & 2 

Ors   

Vs  

BIT Corp. Pvt. Ltd. & 7 
Ors. 

 

Mr. Ravi Krishan 

Chandna 

Mr. A Subba Rao- 

R2, R5 R7, R8   

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

13 Comp App (AT) (CH) 

(Ins) No. 314/2022     

For Additional docs     
IA No. 665/2022 

 

Archana Ashok Prop 

Karmik Infra       

Vs      
Ozone Urbana Infra 

Developers Pvt. Ltd. 

 

 

Mr. H Karthik 

Seshadri 

Mr. Perikal K 

Arjun 

14 Comp App (AT) (CH) 

No. 68/2023  
For Stay  

IA No. 863/2023  

For Exemption  

IA No. 862 & 

864/2023 

 

Navayuga Engineering 

Company Ltd.  
Vs  

Cobalt Power Pvt. Ltd. 

& 8 Ors. 

M/s Shardul 

Amarchand 
Mangaldas & Co  

Mr. Vaijayant 

Paliwal 

Mr. Avinash 

Krishnan Ravi  
Mr. Jerin Asher 

Sojan- R2-R5, R7 

R8 

15 Comp App (AT) (CH) 

(Ins) No. 445/2023  

For Exemption  

IA No.  1378/2023  

For Stay  

IA No. 1379/2023 
To implead 

IA No. 112/2024 

 

Mahendra Kumar 

Singhi   

Vs  

RS Doddabyregowda, 

RP of Steel Hypermart 

India Pvt. Ltd. & Anr. 

Mr. Satish Rai  

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

16 Comp App (AT) (CH) 

(Ins) No. 169/2023     
For Stay    

IA No. 550/2023 

Smt. Nukala Savithri    

Vs     
Bank of Maharastra & 

Anr.   

 

WITH 

 

Dr. KS 

Ravichandran 

Mr. T 

Ravichandran- 
R1 

17 
 

Comp App (AT) (CH) 
(Ins) No. 171/2023    

 For Urgent Hearing    

IA No. 554/2023     

For Stay    

IA No. 555/2023 

 

NNBV Venkateshwara 
Rao     

Vs     

Bank of Maharastra & 

Anr. 

Dr. KS 
Ravichandran 

Mr. T 
Ravichandran- 

R1 



 
 

18 TA No. 126/2021 

(Comp App (AT) No. 

05/2021) 

Chandrasekaran 

Ananthanarayanan  

Vs  

Registrar of 
Companies, Chennai 

 

Mr. RL. Sinha Ms. Annu Singh 

19 TA (AT) No. 132/2021  

(CA (AT) (Ins) No. 

564/2020) 

Mr K Siddharth Jain  

Vs  

M/S Shree Krishna 

Polystap Pvt. Ltd. 
 

Ms. Charu Sachdev Mr. C Ramesh 

Kumar 

20 Comp App (AT) (CH) 

No. 56/2021     

For Stay    

IA No. 654/2021     

For Exemption     

IA No. 655/2021     
For Urgent Hearing    

IA No. 656/2021     

To Implead     

IA No. 102/2023 

Interim Injunction   
IA No. 103 & 

104/2023    

 

Anjana Sanghi & 2 Ors     

Vs     

KMS Constructions Pvt 

Ltd & 10 Ors 

Ms. Varsha N Mr. S 

Chidambaram-R1 

& R4     

Mr. Yogesh 

Kumar Jagia- R2    

Ms. K Sagarika- 
R3   

Mr. Naresh 

Kumar Sangam- 

R5     

Ms. Anju Jain- 
R6   

Mr. Sriram 

Venkatavaradan-

R7    

Mr. A 

Chakravarthy 
Mudiraj- R11 

 

21 TA (AT) No. 99/2021   

(CA (AT) No. 75/2019) 

Old lane India Cyprus 

Fund II Ltd.    

Vs   

Rudradev Infopark Pvt. 
Ltd. & 20 Ors. 

 

M/s DSK Legal   

Ms. Nikitha 

Mr. Mithun 

Verghis 

22 Comp App (AT) (CH) 

(Ins) No. 182/2021   

Leave to file     

IA No. 369/2021     
For Exemption    

IA No. 367/2021     

For Stay     

IA No. 368/2021   

To Adv. Hg.    

IA No. 512/2023 

Prakash Balasundaram 

& 9 Ors     

Vs     

Shivadutt Bananje & 2 
Ors                  

 

 

 

WITH 

Ms. Aishwarya 

Sinha 

Mr. Anant 

Merathia- R1    

Mr. Naman 

Jhabakh- R3 

23 Comp App (AT) (CH) 
(Ins) No.183/2021 

Leave to file     

IA No. 370/2021     

For Exemption     

IA No. 371/2021     
For Stay     

IA No.372/2021    

To Adv. Hg.    

IA No. 513/2023 

 

Prakash Balasundaram 
& 9 Ors    

Vs     

Shivdutt Bananjee & 

37 Ors 

Ms. Aishwarya 
Sinha 

Mr. Anant 
Merathia- R1   



 
 

24 TA (AT) No. 246/2021  

(CA (AT) (Ins) No. 

873/2020)   

Kamini Metalliks 

Private limited   

Vs  

Indian Renewable 
Energy Development 

Agency Limited & Anr. 

 

 

Mr. Abhijeet 

Swaroop 

Mr. T 

Ravichandran- 

R2 

25 Comp App (AT) (CH) 

No. 36/2022 

PA Hamza    

Vs    
T.P Anil kumar & 11 

Ors   

Ms. Harshini 

Jhothiraman 

M/s Shardul 

Amarchand & Co- 
R1-R4    

Mr. Alishan 

Naqvee R5-R12 

 

 

 

26 Comp App (AT) (CH) 
(Ins) No. 186/2022    

For Urgent Hearing    

IA No. 429/2022    

For Stay    

IA No. 430/2022    
To implead    

IA No. 590/2022 

 

M/s. Asset 
Reconstruction 

Company (India) 

Limited    

Vs    

Ebenezar Inbaraj, RP of 
Regen Powertech Pvt. 

Ltd. 

 

 

Mr. VV Sivakumar Mr.AG 
Sathyanarayana 

27 Comp App (AT) (CH) 

(Ins) No. 358/2022    

For Stay    
IA No. 818/2022   

For Urgent Hearing    

IA No. 819/2022  

Leave to file    

IA No. 820/2022    
For Dispense With   

IA No. 821/2022    

To Implead    

IA No. 937/2022   

For Stay    

IA No. 1094/2022    
To Adv. Hg.   

IA No. 21, 657 & 

1404/2023   

For Stay   

IA No. 868 & 
869/2023 

 

 

Mr Babu Manoharan 

Jaikumar 

Christhurajan    
Vs    

Mr Umesh Garg & 2 

Ors 

Mr. K. Newlin 

Frederick 

Mr. Abhishek 

Anand- R1, R2 

28 Comp App (AT) (CH) 

(Ins) No. 71/2023      

For Urgent Hearing     

IA No. 255/2023     
For Stay      

IA No. 256/2023 

 

E.M.Najeeb Ellias 

Mohammed    Personal 

Guarantor of Green 

Gateway leisure Ltd.    
Vs     

Union Bank of India & 

Anr. 

 

 

Dr. KS 

Ravichandran 

M/s NVS 

Associates 



 
 

29 Comp App (AT) (CH) 

(Ins) No. 134/2023   

To Adv. Hg.   

IA No. 449/2023   
For Stay   

IA No. 446 & 

447/2023   

For Directions   

IA No. 448/2023   
To Dispense with   

IA No. 450/2023   

To implead   

IA No. 889/2023 

For Directions 

IA No. 161/2024 
 

Sathya Moorthy Sai 

Prasad, Suspended 

Director of Ozone 

Projects Pvt. Ltd.   
Vs   

Shapoorji Pallonji and 

Company Pvt. Ltd. & 

Anr.    

 
 

 

 

 

 

WITH 

M/s Tatva Legal  Mr. 

D Senthil Kumar   

M/s Keystone 

Parners   

Ms. Anusha Peri-

R1   
Ms. Elamathi- R2 

30 Comp App (AT) (CH) 

(Ins) No. 197/2023 

Kunnel Engineers & 

Contractors Pvt. Ltd. 

Vs   

Ozone Projects Pvt. Ltd. 

 

Mr. Jose Jacob   

Mr. Jerin Asher 

Sojan 

M/s Tatva Legal 

31 Comp App (AT) (CH) 
(Ins) No. 146/2023   

For Condone Delay    

IA No. 487/2023     

For Stay      

IA No. 486/2023 

Gladys Malini & Anr.      
Vs 

C.Ramasubramaniam, 

Liquidator of M/s 

Effimax Engineers Pvt. 

Ltd. 

 

Mr. V Ravikumar Mr. S 
Sathiyanarayana

n 

32 Comp App (AT) (CH) 
(Ins) No. 147/2023 

Balakrishnan 
Baburajan Liquidator 

of Goodwin Packpet 

Pvt. Ltd.     

Vs     

Murali Narayanan & 5 
Ors. 

 

Mr. PV Vinod  

 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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